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COURT NO.1

e Central Administrative Tribunal,Rllshabad.
'-."""‘“ e Original Application No. 658 of 1988 )
i b Smt. U.D.Srivastava o 1 Applicant
: Vs. ‘
' Union of India end others S Respondents.
- Hon.K.Obayya, Al
S.‘,-' ) 4 "“ el ()
e _ Km.Sadhna Srivastava, learned counsel for
""f_ﬁ tha Ppplicant states that she is not interested to press
i‘i:i -, T il
3. f-} 5 ’tl'ai‘s petitmn. an enﬂnrsement tn this effect has also been
3 T made on the back of the Batition.
"l Rty _
ek i \ The petition is dismissed as not pressed with-
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' uutany order as to costs.
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